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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 17th September, 2025

S.0. 4207(E).—Whereas by the notification of the Government of India in the Ministry of Shipping, Road
Transport and Highways, Department of Road Transport and Highways number S.O. 4023(E) dated 19/09/2024,
published in Gazette of India, Extraordinary, Part 11, Section 3, Sub-section (ii) issued under sub-section (1) of section
3A of the National Highways Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government
declared its intention to acquire the land specified in the Schedule annexed to the said notification for building
(Barshitakli Bypass Four Lane with paved shoulder), maintenance, management and operation of National Highway
No. 161 A in the stretch of land Km. 0/00 to km. 3/100 (Mahan-Akola Section) in the district of Akola in the state of
Maharashtra.

And whereas the substance of the said notification S.O. 4023(E) dated 19/09/2024, has been published in
“City News Superfast” and “Dainik Bhaskar” Both Dated “02/10/2024” ; under sub-section (3) of section 3A of the
said Act;

And whereas objections filed under section 3-C, Considered and settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired with or without structure falling NH 161 A within the stretch of land from
Km. 0/00 to Km. 3/100 (Mahan-Akola Section) in the district Akola in the state of Maharashtra

| State: MAHARASHTRA

” District: AKOLA

SI. No.

Survey/Plot Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

| 1

| Taluk: Barshitakli

| Village: BarshiTalkli

1

101

Private

Agricultural

0.02

Sheikh Rashid Sheikh
Magbul
101/2

102/1

Private

Agricultural

0.41

Vivek Sukhanand Patni
102/1

102/1

Private

Agricultural

0.23

Gulam Rabbani Gulam
Nabi
102/2

102/1

Private

Agricultural

0.33

Syd. Tanvir Jamal Syd.
Mir
102/2 A

108

Private

Agricultural

0.07

Vijay Rajaram
Bhatkhade
108/1

108

Private

Agricultural

0.6

Mahananda kisanrao
Ambade
108/2

110

Private

Agricultural

0.05

Kamrujjama
Badiujjama
110/2 A

110

Private

Agricultural

0.59

Alimoddin Alauddin
Kaji
110/3

303

Private

Agricultural

0.4

Ganga Madhav Akhade,
Rupali Madhav
Akhade, Manisha
Madhav Akhade
Vaibhav Madhav
Akhade

303/1

10

303

Private

Agricultural

0.11

Vaibhav Madhav
Akhade
303/2 Pai

11

303

Private

Agricultural

0.13

Rameshwar
Yashwantrao Akhade
303/2 Pai

12

305

Private

Agricultural

0.45

Santosh Tulshiram
Bobade.
305/2
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13 306 Private Agricultural 0.45 || Shahnaz Parvin Abdul
Rashid
306/2

14 306 Private Agricultural 0.31 (| Sajidullah, kha

Habibullah, kha
Sarikullah kha
habibaulla kha
306/1A

Total || 4.15 ||

[F. No. RO/MUM/NH(0)/2023-24/72/3D]
SHAIKH AMINKHAN, Director
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